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INVITATION FOR EXPRESSION OF INTEREST FOR 
 

DANLA METALIKS PVT LTD OPERATING IN TRADING & IRON ORE CRUSHING 
INDUSTRY AT KOLKATA, WEST BENGAL 

 
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India 

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016) 
 

SL. RELEVANT PARTICULARS 
1.  Name of the corporate debtor along with 

PAN & CIN/ LLP No. 
Danla Metaliks Private Limited  
PAN: AAEFD6128N 
CIN: U27100WB2009PTC138888 

2.  Address of the registered office 5/53 Jagatipota, Krishan Market Road 
P.O – Dhalua,  Kolkata 700152 

3.  URL of website NA 
4.  Details of place where majority of fixed 

assets are located 
Keonjhar, Orissa 

5.  Installed capacity of main products/ 
services 

None 

6.  Quantity and value of main products/ 
services sold in last financial year 

NIL 

7.  Number of employees/ workmen NIL 
8.  Further details including last available 

financial statements (with schedules) of two 
years, lists of creditors are available at 
URL: 

Details can be sought by emailing 
danla.cirp@gmail.com 

9.  Eligibility for resolution applicants under 
section 25(2)(h) of the Code is available at 
URL: 

Details can be sought by emailing 
danla.cirp@gmail.com 

10.  Last date for receipt of expression of 
interest 

3rd Feb 2024 

11.  Date of issue of provisional list of 
prospective resolution applicants 

13th  Feb 2024 

12.  Last date for submission of objections to 
provisional list 

18th  Feb 2024 

13.  Date of issue of final list of prospective 
resolution applicants 

23rd Feb 2024 

14.  Date of issue of information memorandum, 
evaluation matrix and request for resolution 
plans to prospective resolution applicants 

18th  Feb 2024 

15.  Last date for submission of resolution plans 19th March 2024 
16.  Process email id to submit Expression of 

Interest 
danla.cirp@gmail.com 

 
 

 
Aditya Kumar Tibrewal 

IBBI/IPA-001/IP-P00743/2017-2018/11249 
7C, Kiran Shankar Roy Road, Basement,  

Hastings Chamber, Kolkata 700001 
For Danla Metaliks Private Limited 

Date: 19th Jan 2024 
Place: Kolkata 
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s

Notice of 66th Annual General Meeting
and Remote E-Voting information

Further to the Company’s newspaper Notice published on Tuesday,16th January 2024, Notice is hereby
given that the 66th Annual General Meeting (“AGM”) of Siemens Limited (“the Company”) will be
held on Tuesday, 13th February 2024 at 3:00 p.m. (IST) through Video Conferencing (“VC”) / Other
Audio Visual Means (“OAVM”), to transact the business as set out in the Notice of AGM dated 30th

November 2023, in compliance with the applicable provisions of the Companies Act, 2013 (“Act”)
read with General Circular No. 14/2020, 17/2020, 20/2020, 02/2021, 21/2021, 02/2022, 10/2022 and
09/2023 dated 8th April 2020, 13th April 2020, 5th May 2020, 13th January 2021, 14th December 2021,
5th May 2022, 28th December 2022 and 25th September 2023, respectively, issued by the Ministry of
Corporate Affairs (“MCA Circulars”) and relevant provisions of Securities and Exchange Board of India
[SEBI] (Listing Obligations and Disclosure Requirements) Regulations, 2015 (“Listing Regulations”)
read with Circular No. SEBI/HO/CFD/CMD1/CIR/P/2020/79 dated 12th May 2020; Circular No. SEBI/HO/
CFD/CMD2/CIR/P/2022/62 dated 13th May 2022; Circular No. SEBI/HO/CFD/PoD-2/P/CIR/2023/4 dated
5th January 2023 and Circular No. SEBI/HO/CFD/CFD-PoD-2/P/CIR/2023/167 dated 7th October 2023,
issued by SEBI (“SEBI Circulars”).

In line with the MCA Circulars and SEBI Circulars, the electronic copy of the Annual Report
for FY 2022-23 (“AR”) containing Notice of AGM has been sent to all the Members whose
e-mail IDs are registered with the Company or their Depository Participant(s) (“DP”) on
Thursday, 18th January 2024.

The Notice convening the AGM and AR is available on the Company’s website www.siemens.co.in
as well as on the Stock Exchange websites (www.bseindia.com and www.nseindia.com) and on the
website of National Securities Depository Limited (“NSDL”) - www.evoting.nsdl.com.

Members holding shares in physical form and who have not yet registered their e-mail
address are requested to register the same with the Company by sending an e-mail to
Corporate-Secretariat.in@siemens.com / csg-unit@tcplindia.co.in by submitting the requisite documents
as mentioned in the Notice convening the AGM. Members holding shares in electronic form are
requested to get their e-mail address registered with their respective DP.

In terms of Section 108 of the Act read with Rule 20 of the Companies (Management and Administration)
Rules, 2014, Regulation 44 of the Listing Regulations and MCA Circulars, the Company is providing
its Members the facility to cast their vote electronically (“remote e-voting”) and the business may be
transacted through such voting, on all the resolutions set forth in the Notice of AGM. The details relating
to remote e-voting are given hereunder:

1. The Cut-Off date for determining the eligibility of Members for voting on resolutions proposed in
the Notice of AGM either through remote e-voting or e-voting at the AGM is Tuesday, 6th February
2024. The voting rights of Members shall be in proportion to their shares of the paid-up equity
share capital of the Company as on the said cut-off date.

2. The remote e-voting period will commences on Friday, 09th February 2024 (9.00 a.m. IST) and
ends on Monday, 12th February 2024 (5.00 p.m. IST) (both days inclusive). The e-voting module
shall be disabled by NSDL thereafter.

3. Any person, who becomes Member of the Company post dispatch of the Notice of AGM and holding
shares as of the said Cut-Off date, may obtain the login ID and password by sending a request at
evoting@nsdl.com. However, if a Member has already registered with NSDL for remote e-voting
then the Member can use their existing user ID and password for casting their vote.

4. The Members who have not cast their vote through remote e-voting, can exercise their voting
rights during the AGM. The procedure for e-voting at the AGM is same as the procedure for remote
e-voting. Members who have cast their vote through remote e-voting may also attend the AGM but
shall not be entitled to cast their vote again.

5. The detailed instructions for attending the AGM through VC / OAVM and the manner of e-voting
are provided in the Notice convening the AGM. In case of any difficulty or queries connected with
attending the AGM through VC / OAVM or e-voting, Members may refer the Frequently Asked
Questions (FAQs) for Members and e-Voting User Manual for Members available at the “Downloads”
section of www.evoting.nsdl.com or may also contact NSDL at its toll free no.: (022 - 4886 7000
and 022 - 2499 7000) or contact Ms. Pallavi Mhatre, Senior Manager, NSDL at evoting@nsdl.com.

For Siemens Limited

Ketan Thaker
Company Secretary

ACS: 16250

Place: Mumbai
Date : 18th January 2024

Siemens Limited
CIN: L28920MH1957PLC010839
Regd. Office: Birla Aurora, Level 21, Plot No. 1080, Dr. Annie Besant Road, Worli, Mumbai - 400 030
Tel.: +91 22 6251 7000 | Fax: +91 22 2436 2403
Contact / Email: Corporate-Secretariat.in@siemens.com / www.siemens.co.in/contact
Website: www.siemens.co.in

Whereas, the Authorised Officer of Poonawalla Fincorp Limited (Formerly known as Magma Fincorp Limited) under the
Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (54 of 2002) (hereinafter
referred as “SARFAESI Act”) and in exercise of powers conferred under Section 13 (12) of the SARFAESI Act read with Rule
3 of the Security Interest (Enforcement) Rules, 2002 (hereinafter referred to as “Said Rules”), issued a demand notice dated
14.02.2022 calling uponAMRITKUMARSAMANTA, (hereinafter referred to as“Borrower”), SRI ARUPSAMANTA,MANASI
SAMANTA, M S TARA CONSTRUCTION COMPANY (hereinafter referred to as “Co-Borrower(s)”to repay the amount as
mentioned in the said notice being Rs. 35,31,822.04/- (Rupees Thirty Five Lacs Thirty One Thousand Eight Hundred
and Twenty Two and Four Paise only) as on 14.02.2022 together with interest at contractual rate and expenses, costs,
charges etc. due thereon till the date of payment within 60 days from the date of receipt of the said notice.
Subsequently, Poonawalla Fincorp Limited (Formerly known as Magma Fincorp Limited) assigned the financial assets
pertaining to Borrower(s) together with the underlying security interest created therefor along with all rights, title and
interest thereon in favour of JM Financial Asset Reconstruction Company Limited, acting in its capacity as trustee of Retail
June 2022 – Trust (hereinafter referred to as “JMFARC”) under the provisions of the SARFAESI Act vide an assignment
agreement dated 30.06.2022 (hereinafter referred to as “Assignment Agreement”).
The Borrower(s)/Co-Borrower(s)/Guarantor(s) having failed to repay the amount, notice is hereby given to the Borrower(s)/
Co-Borrower(s)/Guarantor(s) and the public in general that the undersigned, being the Authorised Officer of JMFARC has
taken possession of the property described in the Schedule herein below (hereinafter referred to as “Said Property”) in
exercise of powers conferred on him/her under Section 13 (4) of the SARFAESI Act read with Rule 8 of the Said Rules on this
12th day of January, the year 2024.
The Borrower(s)/Co-Borrower(s)/Guarantor(s) in particular and the public in general are hereby cautioned not to deal
with the Said Property and any dealings with the Said Property will be subject to the charge of JMFARC for an amount of
Rs. 35,31,822.04 (Rupees Thirty Five Lacs Thirty One Thousand Eight Hundred and Twenty Two and Four Paise only)
as on 14.02.2022with interest thereon plus, costs and other charges thereon from 14.02.2022 till the date of repayment.
The Borrower(s)/Co-borrower(s) attention is invited to the provisions of Sub-Section (8) of Section 13 of the SARFAESI Act, in
respect of time available, to redeem the secured assets, i.e., the Said Property.

Loan Account Number SCHEDULE - Description of the Said Property

HL/0067/H/13/000024

ALL THAT PIECE AND PARCEL OF MORTGAGED PROPERTY OF LAND MEASURING ABOUT
06 DECIMALS EQUIVALENT TO 03 COTTAHS, 10 CHITTACKS AND 04 SQ. FT. TOGETHER
WITH STRUCTURE STANDING THEREON FORMING PART OF C.S. DAG NO. 265 UNDER C.S.
KHATIAN NO. 564 & 519 CORRESPONDING TO R. S. DAG NO. 49 UNDER R. S. KHATIAN
NO. 1563 APPERTAINING TO L. R. KHATIAN NO. 1707 IN MOUZA SANTIPUR UNDER
PS: KOLAGHAT IN THE DISTRICT EAST MIDNAPORE WITHIN LIMITS OF SANTIPUR 1 NO.
GRAM PANCHAYAT.

JM FINANCIAL ASSET RECONSTRUCTION COMPANY LIMITED
Corporate Identification No. : U67190MH2007PLC174287
Regd. Office : 7th Floor, Cnergy, Appasaheb Marathe Marg, Prabhadevi, Mumbai - 400 025
Authorized Officer : Prashant Monde, Email : prashant.monde@jmfl.com,
Phone : + 91 22 6224 1676,Website :www.jmfinancialarc.com

POSSESSION NOTICE
[UNDER RULE 8(1) OF SECURITY INTEREST (ENFORCEMENT) RULES, 2002]

(For Immovable Property)

Sd/-
Authorised Officer

JM Financial Asset Reconstruction Company Limited,
acting in its capacity as trustee of Retail June 2022 – Trust

Place : Kolaghat (West Bengal)
Date : 19.01.2024

NO
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NOTICE INVITING TENDER NO
NIeT- 10 /E.O/J.P.S/2023-24
NIeT- 10 /BDO/J.D.B/2023-24

E-tenders are invited by the
undersigned from eligible bonafied
contractors having requisite
credentials and other valid documents
upto 2.00 PM of 27.01.2024 for 02
nos. of work. For details intending
participants may contact to the office
of the undersigned or visit website
www.wbtenders.gov.in in any
working day before the Last date for
submission of bid documents.

Sd/-
Executive officer

Joypur Panchayat Samity &
Block Development officer
Joypur Development Block

Relation
Line

Relation
Line

Relation
Line

Relation
Line

Relation
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